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Petition(s) for Special Leave to Appeal (Crl) No(s).4712/2012

(From the judgenent and order dated 01/06/2012 in SCRA No.2719/2011,
The H GH COURT OF GUJARAT AT AHVEDABAD)

SUBHASH TRI VEDI Petitioner(s)

VERSUS

VI SHAL SHARADBHAI SI NGALA & ORS. Respondent (s)

(Wth appln(s) for stay and pernmission to file additional docunents
of fice report)

Date: 19/10/2012 This Petition was called on for hearing today.

CORAM :
HON' BLE DR. JUSTI CE B. S. CHAUHAN
HON' BLE MR. JUSTI CE JAGDI SH SI NGH KHEHAR
For Petitioner(s) M. S. Udaya Kumar Sagar, Adv.

Ms. Bi na Madhavan, Adv.
Ms. Praseena E. Joseph, Adv.
MS. Lawyer’S Knit & Co, Adv.

For Respondent (s)
Ms. Hemanti ka Wahi, Adv.
M. Jesal, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List the matter after Diwali vacati on.

[ ( DEEPAK MANSUKHANI ) |((MS. NEG)
| Court Master Court Master

of

and



